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MINISTRY

OF RAILWAYS

(South Central Railway)
CORRIGENDUM

Secunderabad, the 29th July, 2025

S.0. 3516(E).— In the notification of the Government of India, Ministry of Railways published in the

Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii) Dated 6™ June 2025 vide S.O. 2503(E) Dated 6%
June 2025 regarding land acquisition of “Ankai Bypass Line Project” in the district of Nashik the Ministry of Railways
hereby makes the following corrigendum as detailed below:

S.No Published as To be read as
Daily News Paper . s
S.0.No. publication Date S.0.No Daily News Paper publication Date
1 S.0.5444(E) 12 December 2024 S.0.5444( E) 22 December 2024
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